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BENCH OF THE NATIONAL 'frf-owmv LA / TRIBL NL ON 03.11.201

N-ame of the--Cc:xmpany:- . AraRaha
- Vs _
Plethico Pharmaceuticals Ltd.

Section of the Ccmpaﬁies_ Act:

 Learned Advecate Mr R&}ESI‘} Vaghamya i'b Leamed Adwc&te Mr J ayesh luch
. present fer Petltmner None pmsm‘t for Respendent '

At reques-t Qf* 'Le_amed Cour :s;?éli fﬁrpeﬂﬁmer; -

List the matter on 28.11.2017.

Datcd t_ms the 3rd day of November, 2017. .

Section 73(4 of the Companies Act, 2013
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